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Shirting of Offices of National MineraI 
Development Corporation from 

New Delhi 

4~'14. SHRI D. N. DEB: 
SHRI N. K. SOMANI: 

Will the .Minister of PETROLEUM 
AND CHEMICALS AND MINES AND 
MET ALS be pleased to stnte : 

(a) whether offices of the National 
Mineral Development Corporation are 
proposed to be shifted from its present 
location in New Delhi; 

(b) the monthly rent beiDg paid DOW 
and the additional liability per month 
where the offices are shifted to a Dew 
plr.ce; and 

(c) the reasons for incurriDg the 
additional expense? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI NITlRAJ SINGH 
CHAUDHARY) : (a> There is a proposal 
to move the head.quarters of National 
Mineral'Development Corporation from its 
present location to another locatioD in 
Delhi; the question of movins the hoad-
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quarters out of DeIhl, Is also under 
con.ideration serQratel~. 

(b) and (c). The monthly renl beiDa 
paid for the various premises rresenlly 
occupied by National Mineral Develop-
ment Corporation offices in New Delhi is 
Rs. 10,500/.. The additional liabililyon 
moving 10 the proposed centralised location 
would be Rs. 25,548/. per month. 
The present premises are considered insuffi. 
cient and unsuitable due to increase in the 
projects assigned to the Cor~oration. The 
cost of moving the headquarters out of 
Delhi is yet to be worked out. 

Royally P"yablc by Colli cry Owners to 
West Bengal Government 

4515. SHRl RABI RAY: 
SHRI SARDAR AMJAD'ALI 

Will the Minister of PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS be rleased to state: 

(a) the total amount of royalty pa~. 
able by the colliery owners to the 
Government of West Benaal in 1968. 1969 
and 1970 ; 

(b) Ihe delails thereof; and 

(c) Ihe names of those colliery owners _ 
which have nOI raid royalty in these 
~cars and the amount due to them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS. AND MINES AND 
METALS (SHRI NITlRAJ SINGH 
CHAUDHARY): (a> to (e). The 
information is beina collected and will be 
placed on the Table of the House. 

Scope for Economy Me •• urel 

4516. SHRI MADHU LlMAYE: 
will the Minister of DEFENCE bC pleased 
tn slate: 

(a) whether the Stall Inapection UDit 
of tho MiDistf1 of Flnlll" had .... 1Id 

the funetionlna of the Stilt' ID.~n 
Unit, Department of DefeDCIO ProduCtioD 
(DOl), DIOS, - with I view to UCllrtltftlDa 
the scope for economy melsures : ' 

(b) whether this aSSessment has 'iib" 
been completed; and 

(c) if so, the results thereof? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF DEFENCE (DEFENCE 
PRODUCTION) (SHRI P. c. SETHI): 
(8) There is no Stili Inspection UDit of 
Ihe Department of Defonce Production 
(DOl), OI(GS). However the Staft' 
Inspection Unit uf the Ministr, of FiDance 
has recently assessed the Stall' requirements 
uf some of the establishments of tho 
Directorate of Inspection (General Stores). 

(b) aDd (c). The aSJIIssmont of all tho 
establiShments takeD up for e11lmiDltioD bJ 
Ihe Staft' Inlpection UDit h •• , Dot ,ot been 
completed. But the Unit's recom_dation. 
in respect of a fow of tho ClltablilbmeDts 
havo been received aDd orders hive been 
,issued thereon, implementina the same. 

Loan to Ceptral GovernmeDt Employees 
for pure ..... e of rel.y built hoalOl 

4517. SIIRI N. R. DEOGHO\RE : Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be 
pleased to slule : 

(a) Ihe amount of loon which i. aiven 
to Central Governmont omrloyoes for 
purchase of houses; 

(b) whether an employee c:an purchalie 
a roady.built new or old house with that 
Joan from a private aaency or frqm a 
private individual; and 

(c) if not, the roasons therefor? 

THE MINISTER OF STA'CE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT) (SHal 
"loa11t'lAL GHOSH): (a) Tilt alD9U11t pr 




